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ORDER
Learned counsel for the parties have pointed out that pleadings in the
main Company Petition are complete. However reply to CA No.

152/C1/2016 has been filed by the Respondent R-1 only yesterday.
Accordingly learned counsel for the applicant petitioner prays for some
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time to file a rejoinder. Let the rejoinder be filed within two weeks with a
copy in advance to the counsel opposite. List on 31% August alongwith CP
No. 55/ND2016 and other of CP No. 118/ND/2012
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